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Department of Supervision (DoS) 

Approval for Appointment of Statutory Auditors in Banks and Financial Institutions 

Co-operative banks 

129 Statutory auditors 30 Through AAS  

Overseas branches of Indian banks 

130 Statutory auditors 30 Through AAS 

Private sector banks / Foreign banks 

131 Statutory central auditors 30 Through AAS 

132 Statutory branch auditors  30 Through AAS 

Public sector banks  

133 Statutory central auditors 15 Through AAS 

Select financial institutions  

134 Statutory auditors 21 Through AAS 
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